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Sl.No. State Number of complaints received  

1 Andhra Pradesh 1 

2 Bihar 6 

3 Gujarat 1 

4 Haryana 2 

5 Himachal Pradesh 1 

6 Jharkhand 2 

7 Madhya Pradesh 6 

8 Rajasthan 16 

9 Uttar Pradesh 13 

 TOTAL : 48 

(b) As per report received from the State Government of Jharkhand, no such cases have 
been reported by any of the districts of the State. Information is being collected from Uttar Pradesh, 
Bihar, Madhya Pradesh and Andhra Pradesh. 

(c) Implementation of NREGA is done by the State Government in accordance with the 
Employment Guarantee Scheme formulated by each State. Panchayats at District, Intermediate and 
village level are the principal planning and implementation agencies. All complaints received in the 
Ministry have, therefore, been referred to the concerned State Government for taking appropriate 
action in accordance with the provisions of the Act. 

Road connectivity in rural areas 

2703. SHRI NAND KISHORE YADAV: 
 SHRI KAMAL AKHTAR: 
Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) whether Government's attention has been drawn to the report of International Food 
Policy Research Institute (IFPRI) wherein construction of roads has been stated to be most 
important for alleviation of rural poverty; 

(b) if so, what is Government's reaction in this regard; and 

(c) the percentage of rural habitats in the country especially with respect to Uttar Pradesh 
and Andhra Pradesh connected by roads upto 25 July, 2009, State-wise and district-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP 
JAIN): (a) Yes, Sir. 

(b) As per 7th Schedule of the Constitution of India, Rural Roads are within the jurisdiction of 
the State Governments. However, realizing the importance of Rural Roads, Government of India has 
launched  Pradhan  Mantri  Gram  Sadak  Yojana  (PMGSY) on 25th December, 2000 to provide road  
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connectivity in rural areas of the country. The programme envisages connecting all habitations with a 
population of 500 persons and above (250 persons and above in respect of hill States, tribal and 
desert areas) with all weather roads. PMGSY is all Centrally Sponsored Scheme. The Government of 
India has also identified 'Rural Roads' as one of the six components of 'Bharat Nirman' with a goal to 
provide connectivity to all habitations with a population of 1000 persons and above (500 persons and 
above in case of hill States, tribal and desert areas) with an all-weather road by 2009. 

(c) Information is being collected and will be laid on the Table of the House. 

Release of NREGS funds to beneficiaries 

2704. SHRI MAHENDRA MOHAN: 
 SHRIMATI SHOBHANA BHARTIA: 
 SHRI N.K. SINGH: 
Will the Minister of RURAL DEVELOPMENT be pleased to state: 

(a) whether Government has decided to ensure that all margins or the pilferage of National 
Rural Employment Guarantee Scheme (NREGS) funds are plugged; 

(b) if so, the details thereof; 

(c) whether Reserve Bank of India (RBI) has now been engaged in the process of ensuring 
release of funds to beneficiaries only in their accounts in banks and post offices; and 

(d) if so, the time by which payments to beneficiaries from NREGS funds are likely to be 
given through banks or post offices? 

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP 
JAIN): (a) and (b) Yes, Sir. With a view to ensure that pilferage of NREGS funds is plugged, 
Ministry of Rural Development has taken various steps. These include strict monitoring, social audit, 
development of a web based Management Information System (MIS), inspection of works, 
establishment of a National toll free Helpline for grievance redressal, wage payment through worker's 
accounts in banks/post offices and awareness generation about NREGA through intensive IEC 
activities. 

(c) Yes, Sir. 

(d) Disbursement of wages through accounts in banks/post offices is linked with the 
availability of banks/postal network in an area. Department of Financial Services has been requested 
to take action for expanding the outreach of financial services so that wage payment can be made 
entirely through NREGA worker's accounts. In view of this, it is not possible to fix a time for making 
entire wage payment through Banks/Post Offices. 

Implementation of NREGS in Assam 

2705. SHRI KUMAR DEEPAK DAS: Will the Minister of RURAL DEVELOPMENT be pleased to 
state: 

(a) the details of job card holders who have been provided work or otherwise for 100 days 
during the financial years 2007-08 and 2008-09 in Assam district wise; 


